
GOVERNMENT OF ANDHRA PRADESH
HEALTH MEDICAL & FAMILY WELFARE DEPARTMENT

Ref:
1

2

Memo No.43AlCOVID-19 / 2O2O Date.O6.O5.2O20

COVID INSTANT ORDER 43(A)

Subject : HMFW-COVID-19-Running of Fever Clinics-Orders Issued.

. COVID INSTANT ORDER-43 dated 2nd May,2O2O.

. Circular No.1/CHFW2020, dated.01.05.2020

In continuation of instant order number 43 dated 2"d May,2O2O cited at
Ref l above, the following shall be read along with the following :

1. In Point (V) action in containment clusters, the following
shall be added:
o. The fever clinics as mentioned in order in ref 2 shall be

conducted in the containment cluster in order to reach out to the
population in the containment cluster to identify COVID
symptomatic population with special focus on ILI/SARI cases and
vulnerable population like adult population than 60 years/
persons with morbidities. The fever clinics shall have all required
medicines in all the containment clusters shall identify any fever
cases, ILI, SARI and other general complaints.

p. The identified suspected persons have to be tested for covid-19
with all precautionary measures duly wearing PPE/ Mas ks/g loves
as warranted including following social distancing.

r-q/
Special Chief Secretary,

HM&FW

To
All The Collector & District Magistrate, in the state.
All District Medical & Health Officers in the state.
Coov to
Commissioner, H&FW,Gollapudi.



References:

1. MHA ,GOl Order No.40-3l2020-DM- l(A) dated 1't May 2020

2. MOHFW DO Letter NO. 2.2801 5/ 19/2020-EMR dated 3oth Aprit 2020

3. COVID Order 33 datedZ0/4/2020

4. MoHFW DO tetter Notz-z1}zo I 6IZ02O'PH dated 15th Aprit 2020

5. MHA, GOI Letter No: 40-3t2020-DM-t(A), dt' 151412020

6. G.O. Rt.No.239, HM&FW(B2) Dept. dt. 614/ZO2O'

7. covlD order 28 dated 18thAprit2O2O

8. COVID order 20 dated gthAprit 2020

The Government of lndia vide the Order in reference 1 above has extended the tockdown

for prevention of spread of COVID-19 across the country. Further, as per the risk profite,

the State of A.P. has been divided into Red, Orange and Green Districts with tist of
prohibited and permissible activities in these Districts. The 5 Districts of Kurnoot, Guntur,
Krishna, Netlore and Chittoor are classified as Red Districts while Vizianagaram is

ctassified as Green and the remaining 7 Districts are ctassified as Orange Districts.

l. Effectively defining and managing the Containment Clusters along with their buffers
is the key to the entire strategy for control of the spread of the COVID 19 virus. The
boundary of the Containment Cluster shatt be defined by the District Administration
taking into account the foltowing factors:

a. Mapping of cases and their contacts

b. Geographicat dispersion of cases and contacts

c. Area with wetl demarcated perimeter and

d. Enforceabitity.

ll. Defininq Containment Cluster along with buffer area (i.e. the Containment Zone): lt is
important to define a core area/ Containment Ctuster, as the area where positive cases

and their contacts are residing atong with a weu demarcated perimeter control so as to
ensure enforceabitity of the restrictions. This core area witt generatty extend from 500
meters radius to 1 Km. depending upon the extent of the spread of cases and contacts
within the locatity and this woutd be geographicatty quarantined. A buffer zone of up to
3 km from the epicenter of the core area shatt atso be demarcated so as to ensure
surveittance through monitoring of lLl/SARI cases in heatth facitities. MoHFW guidetines
in this regard issued from time to time shalt be taken into consideration. The area oJ

[[ be appropriatetyContainment Zone inctudi the Containment Ct t r f r
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defined bv District administration with technical inDuts from the [oca[ [eve[ and it is

advisable to err on the side of caution than otherwise.

lll. ln Urban Areas, the boundary of the Containment Ctuster may be a residential
cotony/co[onies, municipal ward/wards depending upon the spread of the cases and

their contacts, ln case contiguous colonies/wards have cases they may be kept together
and perimeter control enforced. The buffer can be the immediate adjoining wards to
the core containment area which are not having cases but surveiltance for SARI/lll cases

in heatth faci[ities wit[ be done.

lV. ln case of Rural Areas, a habitation , a vitlage or group of villages or Gram Panchayat

may be taken as a containment area depending upon the spread of cases and their
contacts. ln case contiguous habitations/villages have cases they may be kept together
and perimeter controt enforced. The buffer can be the immediate adjoining vi[ages to
the core containment area which are not having cases but surveiuance for SARl/lLl cases

in heatth facilities witl be done.

V. Action in the Containment Clusters:

As per the orders at reference 2 and 3 above, the containment area shatl have:

a. Stringent Perimeter Control with ctear entry and exit points with the
remaining area property barricaded

b. No movement of peopte within the ctuster sha[[ be aUowed.

c. Movement of persons shatl be onty for maintaining suppty of goods and services
and for medicaI emergencies.

d. The essential commodities shatt be delivered at the door step as far as
possib[e. SpeciaI mobile vehictes for detivery of daity essentiats [ike vegetabtes
and fruits shatl be made avaitable within the cluster itsetf.

e. No unchecked inf(ux of peopte and transport shatl be there and

f. Recording of details of people moving in and out of perimeter shatt be
done and fol[owed up

g. House to house surveillance by special teams constituted for this purpose.

i) Active House to house surveiltance by medicat teams atong with medicat
camps shatt be hetd to identify aU contacts of Positive cases,
symptomatic people and Vutnerable poputation group for purpose of
testing and quarantine.

h. Contact tracing of all cases shall be completed within 12-24 hrs and
updated in the MSS portal as well.

i. Home or lnstitutional quarantining of individuals based on risk
assessment by medical officers. This risk assessment will be based on
symptoms, contact with confirmed cases, and travel history.

j. Testing of all cases with Severe Acute Respiratory lnfection (SARI),
lnfluenza Like lllness (lLl) and other symptoms specified by MOHFW.

k. Testing of all cases which are in the high risk category i.e. Primary
contacts of Positive cases, Symptomatic Persons, Vulnerable Population
i.e. People above 60 yrs. and Persons with co morbidities, Frontline
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healthcare workers

l. Clinical Management of all positive cases as per protocol.

m. 100% registration of population on Arogya Setu shall be done in the
Households in the Containment Cluster with special focus on registration
for all hospitalised cases, positives, their contacts and all people for
whom samples are being taken.

n. Counselling and educating people; and establishing effective
communication strategies.

Vl. Action in the buffer Zone abutting the Containment Cluster

The Districts shalt define the buffer area in the urban and rural areas as mentioned above
in which the monitoring of lLl/SARI cases in heatth facilities shatl be done and restrictions
which appty to Containment Ctusters sha[[ appty in the buffer except limited movement of
peopte for essential items is allowed.

The activities which are prohibited or permitted with specific restrictions are given in the
MHA order under reference at I above. Summary of the activities are at Annexure-A

Vll. Cluster categorization for the purpose of closer Monitoring

The Containment Clusters shatl be monitored ctosety with those

1. Clusters having fresh cases and cases in the last 5 days from the date under
reference are classified as Very Active clusters

2. Clusters which had cases in the tast 6 to 14 days as Active Clusters and

3. Ctusters which had cases only in the last 15 to 28 days as Dormant Clusters. After
the comptetion of 28 days the containment operations can be scaled down.

Vlll. Data Analytics to be monitored in the Containment Clusters

ln these c[usters, the District Couectors shalt keep a watch on the fottowing and keep the
data on the fottowing avaitabte at att times:

Monitorable lndicator lndications

a. Active cases to Total confirmed

b. Case to Contact ratio (Totat
Number of contact/ totat number
of confirmed cases in the CC)

Low ratio indicates need for focus and
reorientation of the Contact tracing teams

c. Testing
tested/
cIuster)

ratio ( Total samptes
total poputation in the

To ensure atl vi[tages/wards in the cluster are
tested for high risk category persons.

d. Case Positivity Ratio (CPR) (Totat
Positive cases in the CCl Totat
samples tested)

Ctusters with high CPR may indicate
community transmission/Fronttine worker
transmission within the Ctuster. Ctusters with
tow CPR may atso indicate appropriate risk
groups not being tested

Lower active cases indicates better
recoveries / hospitaI discharges (or sometimes
more deaths within the cluster atso)
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Monitorable ln lndications

e. Case Fatatity Rate (cFR) (COVID

Deaths / confirmed cases of the
cIuster)

lncase of High CFR, it is indicative of delayed

reporting/poor heatth seeking behavior/
inadequate heath staff in the ctuster/ Poor
knowtedge of symptoms amongst the
community

f. Doubting rate on weekty
basis ( every Monday)

ln case where doubting rate is higher than
State average (Currentty 11.3 days), speciat
attention shatl be paid to social distancing
within the ctuster, quarantine facitities/
Home quarantine jumping, lack of proper
ctinical management practices, lack of
protective gear by heatth care workers if
more of them are being found positive.

lX. When the containment operations can be scaled down

The operations witl be scated down if no laboratory confirmed COVID 19 positive case is
reported from the containment zone for at teast 4 weeks after the last confirmed case has

been isolated and att his contacts are fottowed up for 28 days.

X. When the Containment operations are deemed over

The containment operations shatl be deemed to be over 28 days from the discharge of the
last confirmed case from the designated heatth facitity.

Att District Coltectors sha[[ accordingty take action and ensure no fresh permissions

are required for activities which are permitted under the ambit of the MHA order.
They shall also review the definition of the Containment Zone (i.e. Containment
Clusters along with their buffer areas) which shall be submitted to the state
Sovernment within 24 hours for notification under the Disaster management act,
2005 as per details given in Annexure B. Any fresh cases sha[[ atso be notified
accordingty by the District administration within 24 hours of the case being
confirmed.

Xl. Att District Coltectors as incident commanders to take steps accordingty.

Lt--k-'^*-
Special Chief SecretaI,o oo*.

Copy to:

Att District Couectors/Superintends of Potice/CP

Att Speciat C5/Principat Sec/Secretaries of atl departments for necessary action
Principal Secretary to CM, GoAP for information

PS to Chief Secretary for information
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Annexure-A

Activities in the Various Zones within the ambit of MHA Circular dated 1st May 2020

vity
ln Containment

Ctusters inct. buffer
areas

Red Districts (Kurnoot/
Nettore/ Krishna/
Guntur/ Chittoor)

Orange Districts
(Att Other
Distriats)

Green District
(Vizianagaram

)

Congregations and Public Areas
Retigious Places and
congregations

No No No No

Sociat/Potiticat/sports/ent
ertainment/ Potitica[/
other gatherings

No No No

Cinema
haus/Matts/Gyms/sports
comptexes/ park6/bars

No No No No

Hospitatity services No No except for
approved persons

No except for
approved persons

No except for
approved
persons

Schoots/Cotteges No except On[ine
Education

except ontine
Education

No except
Online Education

No except
Ontine
Education

Metro Rait No No No No

lnterstate Buses/ Trains/
Air TraveI

No Not a[towed except
for activities
permitted by MHA

Not attowed
except for
activities
permitted by
MHA

Not attowed
except for
activities
permitted by
MHA

lnter District and lntra
District Buses (APSRTC/
Private)

No No No No

Movement of Peop[e
between 7 pm to 4 am(
Not applicable for
Emergencies and Goods
movement)

No No No

Movement of otd Peopte,
Peopte with co-
morbidities, Pregnant
Women and children Betow
10 years

No No No No

OPD and medicat clinics hs with safety
'precautions

Yes with safety
precautions

Yes with
safety
precautions

lnterstate Cargo and Goods
Movement

No except where
NH/5tate highways
are crossing

Yes Yes Yes

Cycle Rickhaws and Autos No No Yes Yes

Taxis and Cab aggregators No No 1 driver and 1

passenger onty
Yes

Private Vehicular
movement

No Movement onty for
permitted activities

Attowed
without
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Ctusters inct. buffer
areas

.ln eontainment Red Districts (Ku
Neltore/ Krishna/
Gunturi Chittoor)

Orange Districts
(Att Other
Districts)

Green District
(Vizianagaram

)

with 1 driver and 2
Passengers for 4
wheeters and Two
wheeters attowed
without pitlion

restrictions of 1

driver and 2
Passengers for 4
wheeters and Two
wheelers attowed
with ittion

restrictions

Barber shops, Spas and
saloons

No No Auowed to open
but handting
procedure of the
customers shat[ be
trained to barbers
and
SOP disptayed in
the shop

Attowed to
open but
handting
procedure of
the customers
shatI be
trained to
barbers and
SOP disptayed
in the sho

No Not allowed except
those shops setling
essentiaI goods

Matts/Market
comptexes/ markets

At[ shops are
Permitted without
Shopping Matts

AtI shops are
Permitted
without
Shopping
Malts

No Attow att Stand Atone
shops/Cotony
shops/Shops in
residentiaI com lexes

Shops in Urban areas AtI Permitted AtI Permitted

AU essential and non-
essentiaI shops
permitted except
maIts

Att essentiaI and
non-essentiaI
shops permitted
except mat[s

AtI essentiat
and non-
essentiaI
shops
permitted
exce t malts

Liquor shops and pan shops Permitted with sociaI
distancing norms of
6ft distance and onty
5 peopte at a time

Permitted with
sociat distancing
norms of 6ft
distance and onty
5 peopte at a time

Permitted
with sociat
distancing
norms of 6ft
distance and
onty 5 peopte
at a time

E-commerce activities No Onty for essentiaI
oods

ALL Permitted ALL
Permitted

inctudi MGNREGA
Agricutture/ fisheries/AH No Att Permitted

lndustriaI Activities
lndustrial units in urban
Areas

No Attow industriaI units
SEZlEOU/lE/lP with
access controts. Atl
Essentiat goods
units/d s/ arm a/

ALL lndustriaI
Units are
Permitted

ALL lndustriat
Units are
Permitted

A[t Permitted
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Activity
ln Containment

Clusters inct. buffer
areas

Red Districts (Kurnoot/
Netlore/ Krishna/
Guntur/ Chittoor)

Orange Districts
(Att Other
.Districts)

Green District
(Vizianagaram

)

medica[ devices/their
raw material and
intermediaries
continuous production
units/lT
hardware/Jute
industry in staggered
shifts/Packaging
materiat

No ALL lndustriat lJnits
are Permitted

ALL lndustriaI
Units are
Permitted

ALL lndustriat
Units are
Permitted

Construction activities

Construction activities in
Urban Areas

No Permitted preferabty
with ln situ labour /
RE projects are
permitted

ALL Permitted ALL
Permitted

Construction activities in
Rural areas

No AtI construction
activities are
permitted

ALL Permitted ALL
Permitted

Operations in Offices

Pvt Offices No Operate with 33%

strength and
remaining work from
home

ALL Permitted ALL
Permitted

Govt offices No Permitted to operate
except staff coming
from Containment
Ctusters

Permitted to
operate except
staff coming from
Containment
Ctusters

Permitted to
operate

except staff
coming from
Containment

CIusters
Other Activities Att other activities

shatl be deemed as
permitted activities
i.e, those which are
not specificalty
prohibited or
Permitted with
restrictions

lndustries in Rural Areas

No
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lndustrial [Jnits in Urban
Areas

No Atlow industrial
units, SEZI EOU/
lE/ lP with access
controls. AtI
EssentiaI goods
units/ drugs/
pharma/ medicat
devices/ their raw
materiaI and
intermediaries
continuous
production units/ lT
hardware/Jute
industry in
staggered shifts/
Packaging material

ALL lndustria[
Units are
Permitted

ALL lndustria[
Units are
Permitted

lndustries in Rurat Areas No ALL lndustria[ Units
are Permitted

ALL lndustriat
Units are
Permitted

ALL lndustriat
Units are
Permitted

Construction activities in
Urban Areas

No Permitted
preferabty with ln
situ [abour / RE
projects are

rmitted

ALL Permitted ALL Permitted

Construction activities in
Rura[ areas

No

rmitted

AtI construction
activities are

ALL Permitted ALL Permitted

Pvt Offices No Operate with 33%

strength and
remaining work
from home

ALL Permitted ALL Permitted

Govt offices No Permitted to
operate except
staff coming from
Containment
Clusters

Permitted to
operate except
staff coming
from
Containment
Ctusters

Permitted to
operate except
staff coming
from
Containment
Ctusters

Other Activities No At[ other activities shatl be deemed as permitted
activities i.e. those which are not specificat[y

rohibited or tted with restrictions
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Annexure B- Containment Zone details to be notified
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GOVERNMENT OF ANDHRA PRADESH

COMMISSIONER OF HEATTH AND FAMILY WEIFARE

Circular No.01 CHFW /20 02 Dated:01.05.2020

Ref: 1. No.rt0-3/2020-DM-l(A), GOl, Ministry of Home Affairs, Dated: 1.5.2020

The attention of all District Collectors and District Health & Medical Officers is

brought to the above cited order of Minister of Home Affairs herein it is advised that the
essential medical services may be provided even during the lockdown. Since the people

in Containment Clusters are not allowed to come out, it is essential that medical services
are provided within the Containment Clusters.

Hence, fever clinics may be started in all the Containment clusters. One Medical
Officer along with paramedics and required medicines may be deputed to each

Containment Cluster for providing OP services. Mike Announcement shall be made within
the cluster so that people may avail this facility.

However, protective equipment shall be worn during these clinics by Medical
Teams during such clinic. The patients coming for OP services shall wear masks and shall

use Hand sanitizers before they are examined by the team. Hence sufficient Hand

sanitirers may be made available at the fever clinics. lf in the opinion of the Medical
officer a COVID test is required the same shall be done by the rapid response teams.

These fever clinics may be placed where there is sufficient place and where social distance
is maintained effectively. The DMHO's may send a report of each clinic in a prescribed

format. The Director of Health shall consolidate such data and place before undersigned.

ONER, HEALTH

& FAMITY WETTARE

To

All Collector & District Magistrates

All DM&HO5 in the state

-1\


